
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12546 0 66 66 0 0 25 25 12587

CIVIL SECOND   APPEAL 3542 0 25 25 0 0 20 20 3547

EX. FIRST APPEAL 67 0 1 1 0 0 0 0 68

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 34522 64 233 297 0 38 51 89 34730

CIVIL REVISION 599 0 22 22 0 0 13 13 608

CIVIL REVIEW 801 19 11 30 0 2 2 4 827

CUSTA (CUSTOM APPEAL) 11 0 0 0 0 0 0 0 11

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0

EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 355 1 0 1 0 9 0 9 347

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 809 0 0 0 0 0 1 1 808

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 0 0 0 0 0 0 0 0 0

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 273 0 23 23 0 0 9 9 287

ELECTION PETITION 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2435 217 0 217 0 119 0 119 2533

CIVIL CONTEMPT 5648 28 212 240 0 13 63 76 5812

CIVIL WRIT 80008 78 2638 2716 4 147 2185 2336 80388

OTHER ORIGINAL SUIT 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 170 1 0 1 0 3 0 3 168

CROSS OBJECTION 1023 0 2 2 0 0 0 0 1025

CIVIL REFERENCE 4 2 0 2 0 0 0 0 6

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 142886 410 3233 3643 4 331 2369 2704 143825

CRIMINAL SIDE

MURDER REFERENCE 0 0 0 0 0 0 0 0 0

CRIMINAL APPEAL 28290 38 186 224 0 3 48 51 28463

CRIMINAL REVISION 8595 0 222 222 0 0 107 107 8710

15376 0 1095 1095 0 0 604 604 15867

3085 0 1598 1598 0 0 1232 1232 3451

CR. CONT. PETITION 10 1 0 1 0 1 0 1 10

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 82 61 0 61 0 55 0 55 88

CR. L TO A 295 1 25 26 0 0 42 42 279

CRLW 0 0 0 0 0 0 0 0 0

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 55735 101 3126 3227 0 59 2033 2092 56870

TOTAL-MAIN CASES ( A + B) 198621 511 6359 6870 4 390 4402 4796 200695

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

SEPTEMBER-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL U/S 438 & 439
 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

SEPTEMBER—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G
 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

937 46 138 184 0 5 107 112 1009

1662 0 117 117 0 0 72 72 1707

14477 0 901 901 0 0 477 477 14901

55 0 4 4 0 0 2 2 57

0
0

0
0 0

0 0
0 0

0 0 0 0 0 0 0 0 0

507 2 56 58 0 2 23 25 540

           TOTAL -C 17638 48 1216 1264 0 7 681 688 18214

55 0 4 4 0 0 2 2 57

0 0 0 0 0 0 0 0 0

           TOTAL -D 55 0 4 4 0 0 2 2 57

TOTAL  C+D 17693 48 1220 1268 0 7 683 690 18271

TOTAL A+B+C+D 216314 559 7579 8138 4 397 5085 5486 218966

48 0 0 0 0 2 0 2 46

31 0 0 0 0 1 0 1 30

0 0 0 0 0 0 0 0 0

3714 0 66 66 0 1 50 51 3729

1026 0 25 25 0 0 22 22 1029

6521 36 113 149 0 36 96 132 6538

484 0 22 22 0 0 13 13 493

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

98 0 23 23 0 0 9 9 112

19 0 0 0 0 0 0 0 19

2108 217 0 217 0 115 0 115 2210

47771 72 2080 2152 0 106 1746 1852 48071

TOTAL -E 61824 325 2329 2654 0 261 1936 2197 62281

2697 18 105 123 0 18 64 82 2738

2371 59 94 153 0 49 58 107 2417

0 0 0 0 0 0 0 0 0

85 0 3 3 0 0 0 0 88

TOTAL -F 5153 77 202 279 0 67 122 189 5243

TOTAL  E+F 66977 402 2531 2933 0 328 2058 2386 67524

TOTAL- MISC. CASES  (C+D+E+F) 84670 450 3751 4201 0 335 2741 3076 85795

283291 961 10110 11071 4 725 7143 7872 286490

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL  IN CRIMINAL APPEAL

BAIL & STAY IN CRL. REVISION

BAIL & STAY IN CRL. MISC. PET.

BAIL & STAY IN CRL. TRANSFER PET. & CRLW

 
STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL  & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases)

 CRIMINAL TRANSFER PETITION

STAY IN HABEAS CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PETITION

CIVIL MISC. APPLICATIONS

CIVIL MISC. CASES U/S-5

EXE. MISC. APPLICATION

CIVIL LEAVE TO APPEAL

TOTAL -MAIN+MISC. CASES
      (A+B+C+D+E+F)


